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Lathi-charge on women satyagrahis at
Apanigada, Andhra Pradesh by Central
Reserve Police

9798. PROF. MADHU DANDAVATE:
Will the Minister of HOME AFFAIRS be
ne pleased to state:

(a) whether the Central Reserve Police
cvorted to lathi-charge on peaceful women
-atyagrahis including a pregnant woman at
Apanigada;

(b) whether there is a demand for the
nstitution of judicial enquiry to investigate

into the matter; and
\.
(c) if so, the reaction of Governnfent
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) to (c). Government
have no such information. However, facts
are being ascertained.
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Utilisation of Capacity of Gouripur Con-

tainer and Closure, Naihati (West Ben-
Bengal)

9800. PROF. MOHAMMAD ISMAIL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state: what
steps have been taken by Government to usc
the full production capacity of the Gouri-
pur Container and Closure (Naihati, Dis-
trict-24-Parganas) after its take-over by them?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMANI-
AM): The order for taking over the
management of Messrs Containers and Clo-
sures Limited, Calcutta, was issued on
29-11-72, and its management was actually
taken over on 4-12-72. The Industrial Re-
construction Corporation of India was ap-
pointed as its ‘*‘authorised person”. Till
9-2.73, arrangemeuts were made for putting
the plant and machinery in shape. Organi-
sational positions to run the factory and
the office were filled up. Actual production
started only from 11-2-73, and has been
gradually increasing. Efforts are continuing
to obtain more raw materials so that pro-
duction in the different shops starts amd
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increases. Efforts are also being made to
improve the order-book position.
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